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Facilities to For£>ign Tourisfs to Pay Hotel 
Bills in Indian Currency 

872. SHRI MUKUL WASNIK : Will 
the Minist r of PARLIAMENTARY 
AFFAIRS AND TOURISM be plea ed to 
state: 

(a) whelh r the foreign tou rists who 
were hitherto requir d to pay their hotel 
bills in foreign exch3nge are to be allowed 
in certain <;ases to pay the bills in Indian 
currency; 

(b) if so, the na ture of circumstances 
in which the foreigners can make payments 
in Ind ian currency; and 

( ) the e tima ted los'\ of for igo ex-
cha nge to t h country due to this concession 
in 1985·86 and 1986-87 1 
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of hotel bills by foreigners in foreign x-
change, wh ereby they will also be able to 
make payment of hot el b ills in Indiao 
Rupees orovided such pay me nt is made · out 
of the rupee quiva lan t ob tained from the 
cnca . hm nt of foreig n exchange or travel 
Jers' cheque'S th rough authorised agent s A 
form al not ifica lion is to be i su ed. 

(c) As the paymen t ' in Indian currency 
will be made out of the rupees obtained 
from thl! ncas hmcnt of for ign exchange. 
the quest ion of any loss o f foreig n ex" 
change to the country doe not arise. 

Propo al for Andaman being Declared as 
Free Port 

873 . SHRI BRA]AMOHAN MO-
HANTY : Will the Minister of COM· 
MEReE be pleased to state: 

(a) whether there is any propos 

TH OF PARLJA· 
. under considerati n f r d claring Andaman 

as a free port; 
M NTA R AIR AND TOURISM 
(HRJ K .. BHAGA ) : (a) 8.od (b). 

v rum nt' h~ decid d t modify the 
provi ion r g rdin compu) ory payment 

(b) whetb r the non ·re idcnt Indians 
have tf rec.1 to un rlake th :-esponsibility 
to S t up lh free port; 




